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Petition(s) for Special Leave to Appeal (Civil) No(s).6442/2009

C. 1. T, MUMBAI Petitioner(s)
VERSUS

M S DARSHAN SECURI TI ES P. LTD. Respondent (s)

(Wth appln(s) for c/delay in filing SLP)

Dat e: 15/09/ 2009 This Petition was called on for hearing today.

For Petitioner(s)

M Devendra Kr Singh, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s)
Ms Raji Joseph, Adv.
M. K R Sasiprabhu, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Respondent is granted four weeks’' tine, as |ast chance,
for filing counter affidavit.

Li st again on 5.11.2009.

(M K. GUPTA)
Regi strar
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